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Sub.: Preparation of Training Calendar for the year 2024. ‘

Respected Sir/Madam, . '

The Delhi Judicial Academy has been entrusted with the duty of imparting continuous
' judicial education and training to Judicial Officeis and other stakeholders of the justice

delivery system. The Academy aims at enhancing the capacity of all its participants by '
conducting customized training programmes which are "demand driven and need based". We
also. envision strengthening the administration of justicethrough Judicial Education Training,
Research and Policy Development.

The Delhi Judicial Academy is in the process of formulating the Judicial Training
Calendar for the year 2024. We are also building our data base of resource persons. We,

_ therefore, seek invaluable inputs from all the Judicial Officeis as per the enclosed format
(Annexure ‘A’).' . 4

I humbly request you to circulate the same to all the Judicial Officers in your District
and they be requested to send their suggestions and inputs in the prescribed format to the ‘
Academy through email at dj@Q'c.in latest by 15"‘ September, 2023.

With regards, -

Yours faithfully,

mew”(Dr. Aditi Choudhary)
Encl.: As above '

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
I _ _ TIS HAZARI COURT: DELHI

No é"]3QQ .-4116 /JQTP/Gaz./2023 Dated, Delhi the ____-__i___
. - N _ DJA/Trg.Cal.-2024/1735/2023/3767 dated'29"‘ August,

'23 Asl\?g:Ffl:f)?l1cl?l'l,t?.Yl?(§ ‘?3tl:l”e8rCl'?lJera|(|/?§ad:mlCS), Chairperson (0fflciatlng), Delhi Judicial Academy,
é?:varl<‘:c§iew Delhi, forwarded for information and necessary action to :-

. ‘ t Delhi with the request1. All the offlcers of DHJS and_ DJS of Central District, ‘Fs Hazarl Cour , __ . .A d _ d ct!
to_send their suggestions and inputs in the prescribed format to the ca emY ._L@_-L
;Lu1u,igh__emeiLet_D.ia@nic-in lg_test by 15.09.23.
The PS to ta. Principal District at sessions Judge (ii_Q§),rlie::i)1i-‘hi .
The Branch Incharge, Fac entre, ‘Fs Hazarl Co: [,3 Igi .
The Website Committee, n /Hindi, TIE Haza" CW" I e '
The LAYERS for uploading the same.

l - (Kaveri eja)
District Judge (Comrnercial Court)-07

. Officer In-charge Judicial Branch, Central
for Principal District & Sessions Jui:ige(HQs)

Tis Hazarl Court, Delhi.
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Annexure ‘A’

Inputs for Proposed Judicial Training Calendar for the Year — 2024

1. Name:

2. Cadre: i

3. Total length of service:

4. Suggest topics from law, management and other related disciplines on the following
themes to strengthen the capacity ofTrial Court Judges-to eifectively deal Wlfll present and
future challenges and to make the judicial process expeditious and litigant friendly:-

Proposed topics for inclusion in Calendar
_ 2024

Knowledge -
(Substantive Laws & Procedural Laws)

Skills
(Judicial, Administrative & Managerial
Skills)

Attitudes
(Constitutional Values & Social Issues}

Ethics ‘
(Judicial Conduct & Behaviour)

Any other area you consider necessaiy
and significant

5. What are the subject specific areas for which you would want one day specialized
programmes? '

6. Any suggestion with respect to the format and methodology ofthe programmes?

7. Whether you would be willing to be invited as a Resource Person for training programmes
at the Academy‘? Please specify your areas of interest? ' .
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